
आयकर अपीलȣय अͬधकरण Ûयायपीठ रायपुर मɅ। 

IN THE INCOME TAX APPELLATE TRIBUNAL,  
RAIPUR BENCH, RAIPUR 

 
BEFORE SHRI RAVISH SOOD, JUDICIAL MEMBER 

AND 
SHRI ARUN KHODPIA, ACCOUNTANT MEMBER 

 

आयकर अपील स.ं / ITA No. 269/RPR/2022  

Ǔनधा[रण वष[ / Assessment Year : 2018-19 
 

Sahicon Engineering & Trading 
Plot No.43/1, Maitri Kunj (West) 
Risali, Bhilai-490 006 
PAN : ACGFS6532D  

                                                            

.......अपीलाथȸ / Appellant 

बनाम / V/s. 
The Deputy Commissioner of Income Tax, 
CPC, Bengaluru 
 

                                                                    ……Ĥ×यथȸ / Respondent 
 

Assessee by  :  None 
Revenue by  :  Shri Satya Prakash Sharma, Sr. DR 

 
 

CORRIGENDUM 
 
PER RAVISH SOOD, JM: 
 

             This corrigendum is being issued for correcting an inadvertent 

typographical error that had crept in the first Paragraph while mentioning 

“…….which in turn arises from the intimation issued by the Centralized Processing 

Centre (CPC)/A.O u/s.143(1)(a) of the Income tax Act, 1961 (for short ‘Act’)” 
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instead of “………..which in turn arises from the order passed by the Centralized 

Processing Centre (CPC)/A.O u/s. 154 of the Income tax Act, 1961 (for short 

‘Act’)”. Now the same  be read as “……..which in turn arises from the order passed 

by the Centralized Processing Centre (CPC)/A.O u/s. 154 of the Income tax Act, 

1961 (for short ‘Act’)” instead of “………..which in turn arises from the intimation 

issued by the Centralized Processing Centre (CPC)/A.O u/s. 143(1)(a) of the 

Income Tax Act, 1961 ( for short ‘Act’)”. 

 The remaining portion of the said order shall remain unaltered. 

Order pronounced in open court on 14th day of August, 2023. 

 
                        Sd/-                                                   Sd/- 
             ARUN KHODPIA                                      RAVISH SOOD                                      
       (ACCOUNTANT MEMBER)                        (JUDICIAL MEMBER)                           

रायपुर/ RAIPUR ; Ǒदनांक / Dated :  14th August, 2023 
SB   

आदेश कȧ ĤǓतͧलͪप अĒेͪषत / Copy of the Order forwarded to : 

1.   अपीलाथȸ / The Appellant. 

2.   Ĥ×यथȸ / The Respondent. 
3.   The CIT(Appeals)-1, Raipur (C.G.) 

4.  The Pr. CIT, Raipur-1 (C.G)  

5. ͪवभागीय ĤǓतǓनͬध, आयकर अपीलȣय अͬधकरण, रायपुर बɅच,  

रायपुर / DR, ITAT, Raipur Bench, Raipur. 

6. गाड[ फ़ाइल / Guard File. 

              आदेशानुसार / BY ORDER, 

         // True Copy // 
              Ǔनजी सͬचव  / Private Secretary 

                  आयकर अपीलȣय अͬधकरण, रायपुर / ITAT, Raipur. 


